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v The Gavernor is pleased to order the publication of the following English translition of
notification no. 108/1/8/2001-CX-3 (III), dated January 17, 2005 for general information :
No. 103/1/8/2001-CX-3—(1II)
January 17, 2005

WazEgaEs, the premises named, detailed and described in the Schedul: given bzlowy
is a place used for purposesofa public character, namely for Oil Supply;

AxD, WaEREAS, information with respect thercto or the destruction or obstruction thereof
or interference therewith, could be useful toan encmy;

Now, TEERBFORB, in exercise of the powers under sub-clause (d) of clause (8) of s ciion
8 of the Official Secrets Act, 1923 (Act no. XIXof 1923)read withGovernment ,f India, Minisery
of Homz Affairs notificationno. 8.0. 1285, datedMay 4,1963, the Governoris pl:as dt) d «cl n
the piemises named, detailed andidescribed:in the Schedule given below to be o “Prohijbireg
Placo' for the purpose of the said Act, and is further pleased to direct that a copy of this nogj.
ficat'on in English andin'the Vernacular of the locality beaffixed to the said premis:s
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Schedule

Name and specifications of the Prokibited Place’—

Indian Oil Corpo:ation L%td. Math ura-JalanJhar Pipeline’s Station Mainline HQV
(6% 5 Metre) at Village-Sikari, Polic: S*ation-Jaani, district Meerut.

13 B ast—Cultivation land.

lpWest —Cultivation land.

ln North —Cultivation land.

In South —Cart t1ack and drain.

By order,
PRADIP BHATNAGAR,
Secretary, Home Depariment.
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